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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 31.03.2022 (THURSDAY) 

COURT –II (VIRTUAL MODE) 

10:30 AM    
 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

   For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Contempt Case 

(AT) No. 17 of 

2020 in Comp. 

App. (AT) No. 

104 of 2019 
 
 

 

Bharat P. Raut & Ors. 

Vs. 

Madhu Sillica Pvt. Ltd. & Ors. 

Aditya A. Pande  

2.  Contempt Case 

(AT) No. 08 of 

2021 in Comp. 

App. (AT) No.  

36 of 2016 
 

Montreaux Resorts (P) Ltd. 

Vs. 

Vikram Bakshi & Ors. 

 

 
 
 

Deepak Khosla  

3.  Review 

Application No. 

14 of 2019 in 

Comp. App. (AT) 

(Ins) No. 437 of 

2018 

 

Ghanashyam Mishra & Sons Pvt Ltd. 

Vs. 

Orissa Manganese and Minerals Ltd. & 

Ors. 

 

 

With 

Mahesh Agarwal Neha Nagpal (R-2), 

Shrinita (R-3), 

Shantanu Chaturvedi 

(R-SBI) 

4.  Review 

Application No. 

17 of 2019 in 

Comp. App. (AT) 

(Ins) No. 444 of 

2018  

Edelweiss Asset Reconstruction Co. 

Ltd. 

Vs. 

Orissa Manganese and Minerals 

Ltd.& Ors. 

 

Sumant Batra Mahesh Agarwal, 

Arjun Asthana (RP) 

5.  Review 

Application No. 

25 of 2019 in 

Comp. App. (AT) 

(Ins) No. 531 of 

2018 
 

Central Bank of India 

Vs. 

Dinkar T. Venkatasubramanian, R.P. for 

Amtek Auto Ltd. 

 

Reema Khorana Srishti Kapoor-R-

1(RP) 

Anushka Sharda-R3 

6.  Review 

Application No. 

12 of 2020 in 

Comp. App. (AT) 

(Ins) No. 487 of 

2020 
 

Sunil Sanghavi  

Vs.  

State Bank of India 

Abhishek  
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   For Admission (Fresh Cases) 

7.  Comp. App. (AT) 

No. 46 of 2022 
 

 

Sushil Kukreja 

Vs. 

Registrar of Companies, Chhattisgarh 

 

CS Ruhul 

Parsrampuria 

 

8.  Comp. App. (AT) 

No. 47 of 2022 

 

GMR & Co., Chartered Accountants 

(Through its Partner) 

Vs. 

Green Indus Bio Energy Pvt. Ltd. 

(Through its Directors) & Ors. 

 

Bhakti Pasrija  

9.  Comp. App. (AT) 

No. 48 of 2022 

 

GMR & Co., Chartered Accountants, 

(Through its Partners) 

Vs. 

Anahita Clean Technologies Pvt. Ltd. 

(Through its Directors) & Ors. 

 

Bhakti Pasrija  
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